
"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI·MONTHLY:· DECEMBER, 2020 & JANUARY, 2021"

-
No. of Family Courts Pendency Position in Family Courts

SI. Name of the Family Courts Exists
No. Judgeship or not Opening Balance Institution during the Disposal during the Pendency as onSanctioned Working as on 01.12.2020 months of December, months of December, 31.01.20212020 & January, 2021 2020 & January, 2021

1 Angul Exist 1 1 339 205 15 529
2 Balasore Exist I 1 4001 232 53 4180
3 Bargarh Exist I 1 1048 47 19 1076
4 Bhadrak Exist I 1 3088 131 45 3174
5 Bolangir Exist I 1 565 33 3 595
6 Boudh Exist I 1 252 16 11 257
7 Cuttack Exist I I 3708 201 123 3786
8 Dhenkanal Exist 1 1 678 55 33 700
9 Ganjam,

Exist 1 1 2421 162 77 2506
Berhampur

10 Jagatsinghpur Exist 1 1 1216 69 31 1254
11 Jajpur Exist I 1 1834 131 75 1890
12 Kalahandi,

Exist I 1 293 13 6 300
Bhawanipatna

13 Kendrapara Exist I I 3253 171 63 3361
14 Keonjhar Exist I 1 838 60 22 876
15 Khurda Exist I I 1761 136 32 " 1865
16 Bhubaneswar Exist I I 5937 319 127 6129
17 Koraput,

Exist I I 530 42 6 566
Jeypore

18 Mayurbhanj,
Exist I 1 1731 108 35 1804

Baripada
19 Nabarangpur Exist I 1 182 18 9 191
20 Nayagarh Exist 1 1 1194 101 48 1247
21 Phulbani Exist I 1 293 29 11 311
22 Puri Exist 1 1 1531 135 40 1626
23 Rayagada Exist 1 1 165 21 4 182
24 Sambalpur Exist 1 1 829 48 28 849
25 Sonepur Exist 1 I 298 II II 298
26 Sundargarh,

Exist I I 1181 95 63 1213
Rourkela

TOTAL 26 26 39166 2589 990 40765


